No.8/16/2005-1PR-I{Vol.V)
Government of India
Ministry of Commerce and Industry
Department of Industrial Policy and Promotion

(IPR-1 Section)

Udyog Bhawan, New Delhi
Dated: 16 ,8.2012

To

Shri Chaitanya Prasad,
Controller General of Patents, Designs & Trade Marks,

Boudhik Sampada Bhawan, Next to Antop Hill Post Office,
S.M. Road, Antop Hill,
MUMBAI-400037.

(Kind attention:Dr. B.K. Singh, Assistant Controller)

Subject:- Forwarding of Recruitment Rules to the post of Hindi Officer & Junior
Hindi Translator in the O/o CGPDTM.

Sir,

I am directed to forward herewith 5 copies of Recruitment Rules for
the post of Hindi Officer & Junior Hndi Transiator in TM & GI under the Office
of the Controller General of Patents, Designs and Trade Marks published as GSR
598(E), in the Gazette of India Extraordinary, Part-1I, Section 3, Sub-Section {n,
vide Notification dated 30" July, 2012, for information and record.

‘-_ﬁ_J —'_—'—’—’
(R.D.Diwakar)
Section Officer
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MINISTRY OF COMMERCE AND INDUSTRY" -~ -
(Department of Industrial Policy and Piomotion)
NOTIFICATION'
New Delhi, the 30th July, 2012

G.8.R. 598(E).—In exercise of the powers conferred by the proviso to article 309 of the Constitution and in supersession of the Office of the

Controller General, Patents, Designs and Trade Marks (Hindi Offieer, Group ‘B’ post) Recruitment Rules, 1984 and the Trade Marks and
Geographical Indications Registry Group ‘C’ (Non-Gazetted) Recruitment Rules, 2005 in so far as they relate to the post of Junior Hindi Translator,
except as respects things done or omitted to be done before such supersession, the President hereby makes the following rules regulating the method
of recruitment to the posts in the Trade Marks and Geographical Indications Registry in the Office of the Controller General of Patents, Designs and
Trade Marks, in the Ministry of Commerce and Industry, Department of Industrial Policy and Promotion, namely: -

Short title and commencement.~ (1) These rules may be called the Trade Marks and Geographical Indications Registry (Hindi Officer,
Group ‘A’ post and Junior Hindi Translator, Group ‘B’ post) Recruitiment Rules, 2012,

(2) They shall come into force on the date of their publication in the Official Gazette.
Application. .— These rules shall apply to the post specified in the Schedule annexed-to these rules.

Number of post, classification, pay band and grade pay/scale of pay.— The number of posts, their classification and the pay band and grade
pay attached thereto shall be as specified in columns (2) to(4) of the said Schedule.

Method of recruitment, age limit, qualifications, etc.~ The method of recruitment to the said posts, age limit, qualifications and Qtﬁer'matters
relating to the said post shall be as specified in columns (5) to (13) of the aforesaid Schedule.

Disqualification .— No person, -
(a) who has entered into or contracted a marriage with a person having a spouse living; or
(b) who, having a spouse living, has entered into or contracted a marriage with any person,

shall be eligible for appointment to the said posts : ) \

Provided that the Central Government may, if satisfied that such marriage is permissible under the personal law applicable to such
person and other party to the marriage and that there are other grounds for so doing, exempt any person from the operation of this rule.

o
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6. Power to relax .— Where the Central Government is of the opinion that it is necessary or ekpedient so to do, it may, by order, for reasons to be

recorded in writing and in consultation. with Union Public Service Commission , relax any of the provisions of these rules with respect of any
class or category of persons.

7. Savings .~ Nothing in these rules shall affect reservation, relaxation of age limit and other concessions required to be provided for the

Scheduled Castes, the Scheduled Tribes, ex-servicemen and other special categoties of persons in accordance with the orders issued by the
Central Government from time to time in this regard.

SCHEDULE
Name of Number Classification Pay Band & Grade Pay/ | Whether selection Age limit for
the post of post Pay Scale or Non-Sclection dircct recruits
Post
(I (2) ) ) &) (6)
 1.Hindi *01(2012) Genera! Central Pay Band -3 Selection. Not applicable.
Officer, . Service Group ‘A’ | Rs.15,600-39,100 plus
*Subjectto | Gazetted grade pay Rs.5,400.
variation Non-Ministerial.
dependent
on
workload.

Educational and other
gualifications required

Whether age and educational qualificalions

for direct recruits

prescribed for direct recruits will apply
in the case of promotees

Period of probation, if any

Method of recruitment whether by direct recruitment or by promotion or by
deputation or absorption and percentage of the vacancies to be filled by
various methods

)

(8)

9)

{10)

Not applicable.

Not Applicable.

Two years for promotees,

By Promotion failing which bv deputation.
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In case of recruitment by promotion or deputation or absorption, grades from which promotion or deputation or absorption to If a Departmental Promotion Circumstances in which |
be made. Committee exists, what is iis Union Public Service |
composition Commission 10 be
consulted in making
recruitment. .
(1D (2) (13)
PROMOTION: Group ‘A’ Deparimental | Consultation with
Junior Hindi Translator in Pay band-2 of Rs.9,300-34,800 with grade pay of Rs.4200 with eight years regular service in the Promotion Committee  (for | Union Public Service

grade and have undergone training course conducted by the Central Translation Burcaw/Central Hindi Training Institute,
Depariment of Official Language.

Note 1: Where juniors who have completed their qualifying or eligibility service are being considered for promotion, their
seniors would also be considered provided they are not short of the requisite qualifying or cligibility service by more than half
of such qualifying or eligibility service or two years, whichever is less. and have successfully completed their probation period
for promotion to the next higher grade along with their juniors who have already completed such qualifving or eligibitin

service.

Note 2: For the purpose of computing minimum qualifying service for promotion. the service rendered on a regular basis by an
officer prior to 1.1.2006, the date from which the revised pay structure based on the sixth central pay commission
recommendations has been-extended, shall be deemed to be service rendered in the corresponding grade pay/pay scale
extended bascd on the recommendations of the pay-commission,

DEPUTATION:

Officers under the Central Government or State Government or Union territories : -
{A) (1) holding analogous posts on regular basis in the parent cadre or department; OR

(11) with three years scrvice in the grade rendered after appointment thereto on regular basis in the scale of pay of Pay band-2
{Rs.9,300 - 34,800) + Grade Pay of Rs.4,600 or equivalent in the parent cadre or department; OR

(111 with eight years service in the grade rendered after appointment thereto on regular basis in the scale of pay of Pay band-2
(Rs5.9,300 — 34,800) + Grade Pay of Rs.4,200 or equivalent in'the parent cadre or department; AND

(b) Possessing the following educational qualifications and experience:

ESSENTIAL:

(1) Master’s degree of a recognised University in Hindi with English as a subject at the degree level;

considering Promotion) consisting
of’-

Union
Commission -

1. Chairman or Member,
Public  Service
Chairman.

Zodnr Sesvran  Aldminizmrzi
Depaniment of Indusirial Policy
and Promotion - Member.

o AN

3. Controller General of Patenis,

Designs, Trade Marks and
Geographical Indications -
Member.

Commission is
necessary  on
occasion.

each

farRlEle o Ehiel (ko Ll
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OR -
Master’s degree of a recognised University in English with Hindi as g subject at the degree level;
- OR
= Master’s degree of a recognised University in any subject with Hindi and English as a subject at the degree level;
OR
Masler’s degree of a recognised University in any subject with Hindi medium and Engtish as subject at the degree |evel
OR
Master’s degree of a recognised University in any subject with English medium and Hindi as a subject at the degree level
(I} Five years experience of terminological work in Hindi and /or translation work ffom English to Hindi or vice versa
preferably of technical or scientific literature.
OR
Five years experience of teaching, research, writing or journalism in Hind;. =
[
™
DESIRABLE: o)
(1) Studied Sanskrit or any Modem Indian language upto Xth level. ﬁ
{1I) One vear Administratjve experience. 57 g
(IiNHOne Year experience of organising Hindj classes or work-shops for noting and drafling. =
: o
Note 1! Period of deputation including period of deputation in another ex-cadre post held immediately preceding this =
appointment in the same or some other organisation/department of the central government shall ordinarily not to exceed three Z
years. The maximum age limit for appointment by deputation shali not be exceeding 56 years as on the closing date of receipt <
of applications. _ >
Note 2: For the purpose of appointment on deputation basis, the service rendered on a regular basis by an officer prior to ’ .f
1.1.2006, the date from which the revised pay structyre based on the sixth central pay commission has been extended, shall be ! ’;
deemed to be service rendered in the corresponding grade pay/pay scale extended based on the recommendations of the pay itz
commission except where there has been merger of more than one pre-revised scale of pav into one grade with a common E l =
grade pavipay scale, and where this benefit will extend only for the posis) for which thar grade pay/pay scale is the normal : 0=
Eplacemem grade without any upgradation. IF =
[ (M ] (3) [ (4) | () (6) I B
{ 2, Junior *02(2012) ¥ General Cenwral | Pay band ~ 3 Not Applicable. Not exceeding 30 vears i
Hindi Senvice Group ‘R” Rs.9.300-34,800 plus
Translator *Subjectto | Non-Gazetted grade pay Rs.4,200. Note 1: Relaxable for Government Servants up to five vears' in accordance with the
. variation Non-Ministerial, . instructions or orders issued by the Central Government.
dependent - | —
on Note 2: The crucial date for determining the age limit shall be the closing date for 35
workload, receipt of applications from candidates in India, (and not the closing date prescribed 3
for those in Assam, Megalaya, Arunachal Pradesh, Mizomm, Manipur, Nagaland, =
Tripura, Sikkim, Ladakh Division of Yammu and Kashmir State, Lahay! and Spiti o
District and Pangi Sub-Division of Chamba district of Himachal Pradesh, =
Anadaman and Nicobar Islands or Lakshadweep. ' Lo
i 1=




- i ' ) . (8)

©)

Essential:

(1) Master’s degree of a recognised University in Hindi or English with English or Hindi
as a compuisory or elective subject or as medium of examination at degree level.

OR
Master’s degree of a recognised University in any subject other than Hindi or English,
with Hindi or English medium and English or Hindi as a compulsory or elective subject or
as a medium of examination at degree level,

OR
Master’s degree of a recognised University or equivalent in any subject other than Hindi
or English, with Hindi and English as a compulsory or elcctive subject of either or the two
as medium of examination and the other as a compulsory or elective subject at degree
level; AND .

(11) Recognised Diploma or Certificate Course in Translation from Hindi to English and "

vice-versa or two years experience of translation work from Hindi to English and vice-
versa in Central or State Govemnment offices, including Government of India
Undertaking.

Note 1:Qualifications are relaxable at the discretion of the Staff Selection Commission, for
reasons 1o be recorded in writing, in casc of candidates otherwise well qualified.

Note 2: The qualification regarding experience is relaxable at the discretion of the Staff
Selection Commission, for reasons to be recorded in writing, in case of candidates
belonging to Scheduled Castes or Scheduled Tribes, if at any stage of selection the Staff
Selection Commission is of the opinion that sufficient number of candidates from these
communities possessing the requisite experience are not likely to be available to fill up the
posts reserved for them,

Desirable:

(1) Knowledge at the level of matriculation of a recognized Board of one of the languages
other than Hindi mentioned in the Eighth Schedule of the constitution.

{I1) Degree or Diploma in translation from Hindi to English and vice-versa from a
recognised University.

(111} Basic Computer Course from a recognized Institute.

Not applicable

Two years

(10 .

By direct recruitment

Note: Vacancies caused by the incumt
being away on deputation or long illness or
study leave or under other circumstances for
a duration of one year or mare may be filled
by deputation basis from amongst officers
of Central Government;

{A)(1) holding analogous posts on regular
basis in the parent cadre/department; or

(Il) with six years service in the grade
rendered after appointment thereto on
regular basis in the scale of pay of Pay
Band-1 (Rs.5,200 — 20,200) plus grade pay
of Rs.2,800 or equivalent in the parent
cadre/department; and

{B) possessing the educational qualifications ‘t
and other qualifications prescribed for direct

recruits in column 7,

P
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(N (12) (13)
Not applicable Group ‘B* Departmental Promotion | Consultation with
Committee {for considering | Union Public Service
confirmation) consisting of :- Commission not
necessary.
T I. Senior Joint Registrar or Joint | -
El : Registrar  of Trade Marks and
- Geographical Indications — Chairman,
32
g 2. Administrative Officer — Member, -
2 =
:5.§ 3. Deputy Registrar or Assistant ;
e Registrar or Senior Examiner or >
e Examiner of Trade Marks and =
Z 3 Geographical Indications - Member, =
7 i
g 4. Deputy Controller or Assistant 2
"z Controller of Patents and Designs - e
o7 Z
sz - Member, IR
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